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Environment (A) Department

No0.A2/271/2017/Eavt Thiruvananthapuram
Dated:02/02/2022
From
Chief Secretary
To

The Secretary, |
Ministry of Environment, Forest & Climate change,
Indira Paryavaran Bhavan, Government of India,
New Dethi — 110003.

Sir,
Sub: Environment Department - Ecologically Sensitive Area (ESA) in

Western Ghats- Draft Notification - Reg.

Ref: 1) Draft Notification No, $.0.5135(E) dated 3 Qctober, 2018
issued by the Ministry of Environment, Forest & Climate
Change (MoEF&CC), Government of India.
2) OM No0.1-4/2012-RE(Pt.}, dated 20™ December 2013 of
MoEF&CC.
9) Letrer No.271/A2/2017/Envt dated 16-06-2018 of
Government of Kerala.

The Ministry, vide OM No.1-4/2012-RE(Pt), dated 20" December
2013, had sought suggestions from the State Governments on moditications
in the boundary of the Ecologically Sensitive Area (ESA) as identified by the
High Level Working Group. It was informed that the Final Notification will
be issued after the boundary of ESA has been fine -tuned after receiving
inputs from the Stakeholders/ State Governments.

Government of Kerala has accordingly undertaken the the exercise of
demarcating Ecologically Sensitive Area in the State by physical verification
after setting up of a 3 member Expert Committee. The Government had alsc
set up Panchayat Level Committees in 123 villages falling within
Leologically Sensitive Area based for undertaking field verification and
interacting with stakeholders. The Expert Committee and the Panchayat
Level Commirtees have recommended the exclusion of cultural landscape
(agricultural areas, orchards, horticultural plots, plantation, and residential
arcas) from Feologically Sensitive Area as identified by the High - Level
Working Group and recommended an area of 9993.7 sq.km in villages.



Ministry of Environment, Forest & Climate Change published the First
draft ESA Notification on10-03-2014 in which Kerala's total ESA area was
9993.7 sq.km, with 9107 sq’km of forest aréa and 886.7 sq km of non-forest
area.

The State has been taking a consistent stand that ESA in the Western
Ghats portion of the state shall be restricted only to Reserve forests,
Protected Areas, and World Heritage Sites and exclude the inhabited areas,
plantations, water bodies, rocky out crops etc. Accordingly Government of
Kerala has prepared and submitted a geo co-ordinated map of the proposed
ESA in the State having an area of 8656.46 sq.km in 92 villages, vide letter

refereed as 3™ above.

In the meeting of the Ministry of Western Ghats states convened on 4"
December 2021 by the Hon'ble Union Minister, the Finance Minister,
Government of Kerala has reaffirmed the State's position that ESA should be
limited to 8656.46 sq.kin, Accordingly it is requested that the notification
may exclude the non-core area and limited to the core area only.

Government have already forwarded the geo coordinated map of ESA
which was approved by the cabinet. I, therefore request you to consider the
remarks and recommendations of the State Government, while finalizing the
draft notification of Government of India.

Yours faithfully,

R. VP JOY
CHIEF SECRETARY




